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BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 116/2025 

In the matter of 

1 

Resident Welfare Association 
AI Block Janakpuri 

Delhi Jal Board & Ors. 

Versus 

Applicant 

Respondents 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1/ 
DELHI JAL BOARD 

1, Mukesh Jindal, S/o Sh. R.B. Jindal, aged about 59 years, 
presently posted as Chief Engineer, Delhi Jal Board (DJB), and 

having my office at Varunalaya Phase-lI, Jhandewalan, New 
Delhi, do hereby solemnly affirm and state on oath as under: 

to A1/162. 

1. That I am well conversant with the facts and circumstances of 

the present matter as per the official records maintained by the 
department, and in that capacity, I am competent to swear and 

depose to the present Affidavit. 

2. That the present Affidavit is being filed in compliance with the 
directions of this Hon'ble Tribunal in O.A. No. 116/2025 titled 
*Resident Welfare Association, A1 Block, Janakpuri Vs. Delhi 
Jal Board & Others. 

3. That the prescent Application pertains to the grievance of 

contaminated water supply in a portion of Al Block, Janakpuri, 

more specifically from House Nos. A l/16 to Al/80 and Al /83 
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2. 
4. That in response thereto and in furtherance of ensuring clean 

and safe waler supply. the lollowing remedial actions have heen 
undertaken as part of short-term, Permanent and immediate 

1mcasures. 

Short-Term Measures Taken: 

a) The vork of' settled peripheral sewer line at District Centre. 

Janakpuri has been completed. 

b) In order to prevent overflow and surcharged conditions of 

the sewer lines, sewage pumping trollies have been deployed 

in the vicinity of District Centre and Unity Mall, Janakpuri. 

c) Sewer cleaning machines are being regularly deployed in the 

area to clear blockages and maintain the sewer network. 

d) The water pipelines are being flushed periodically to prevent 
any possibility of contamination. 

e) In the first week of June 2025, DJB deployed manpower to 
identify sources of contamination. It was discovered that 

individual house connections at H. No. Al/141l, A1/57, A1/148, 

Al/63, and A l/65 were damaged. These damaged connections 
have since been repaired/replaced. 

)AtH. No. Al/61, an interconnection ofa dead vwater line with 

the active distribution line was discovered. This dead line, 

which posed a contamination risk, was disconnected in the 

second veck of June 2025. 
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g) That sampling of water has been carried out on a regular 

basis by the DJB's DTÌC (Dehi Testing and Quality Control) 
division in coordination wvith the RWA members to test the 

quality ofwater in the affected arcas. A total of 59 samples were 

collected from the arca during the period from March 2025 to 

15th July 2025. Out of these, only three samples--namely from 

Al/32 (dated 09.03.2025), A1/57 G.F. (dated 25.04.2025), and 
A1/141 S.F. (dated 20.06.2025)-were found to be 

unsatisfactory. However, after taking remedial measures, fresh 
samples were collected from the said premises, all of which 
were thereafter found satisfactory. 

That, in further support of the above submissions and to 

demonstrate the systematic approach adopted by the Delhi Jal 
Board in monitoring the water quality in Al Block, Janakpuri, 
a summary report dated 17.07.2025 issued by the Quality 

Control Laboratory, W.T.P. Haiderpur, Delhi Jal Board, is 
annexed herewith as Annexure A1. The said report covers the 

period from 09.03.2025 to 15.07.2025 and contains sampling 
details from various residential premises within the affected 
area. 

3 

h) Detailed sampling records of key affected households are 
tabulated as under: 

S.No. Address 
H. No. A1/141 S.F. 31.05.2025 

23 

Date of Sample 

io .3-112025 

20.06.2025 
25.06.2025 
27.06.2025 

H. No. A1/63 G.F, 31.05.2025 
15.07.2025 

10.06.2025 

Test Result 

Satisfactory 
|Unsatisfactory 
Satisfactory 
Satisfactory 
Satisfactory 
Satisfactory 
Satisfactory 
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S.No.Address 

3 

4 

6 

4 

Date of Sample 
13.06.2025 

|25.06.2025 

H. No. A1/130 S.E. 

27.06.2025 

|H. No. A 1/148 S.F.27.06.2025 

15.07.2025 

H. No. A1/65 G.F. 31.05.2025 
27.06.2025 

H. No. A1/57 G.F. 25.04.2025 

24.05.2025 
31.05.2025 

10.06.2025 

20.06.2025 
25.06.2025 
27.06.2025 

Test Result 

Satisfactory 
Satisfactory 
Satisfactory 
No supply due to 
motor breakdown 

Satisfactory 
Satisfactory 
Satisfactory 
Unsatisfactory 
House Locked 

Satisfactory 
Denied Access 

Satisfactory 
|Satisfactory 
Denied Access 
Denied Access 

i) On 18.07.2025, one old, abandoned and unplugged house 
connection at H. No. Al/140 was found, which was suspected 

to be a potential contamination source. The same was 

disconnected and properly seale. 

) Further, to effectively manage and isolate the water supply 
network, 03 sluice valves were installed in July 2025. This led 

to identification of two major contamination sources: 

i. A cracked gate valve near Gate No. 4 of A1 Block. 

Janakpuri, which was temporarily repaired on 20.07.2025 

and finally replaced on 23.07.2025. 
ii. A cracked underground water pipe near H. No. Al/36, 

which was identified on 21.07.2025 and replaced during the 
night of 22.07.2025. All out efforts are still continued to find 
out the hidden underground contamination sources so as to 
plug/repair the same. 
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5 

k) In compliance with the order dated 16.07. 2025 of this 
Hon'ble Tribunal, an additional water line has been connccted 

to the existing supply network ofAI Block from the Haidarpur 
Water Treatment Plant via Najafgarh Road. 

)As an interim arrangement, water tankers have been deployed 
in the area to provide potable water. However, the residents 
have not availed of the same despite the efforts made. 
Photographs of deployed tankers are annexed herewith as 
Annexure A2 

m) The DJB officials have been in consistent communication 

telephonic and in person with representatives of the area to 
ensure regular updates, coordination, and responsiveness. 

5. Long-Term / Permanent Measures: 

a) DJB had already conceptualised the replacement of the over 

40-year-old water supply and sewer lines in the affected 

area. This proposal was duly reflected on Page No. 52 of the 

Applicant's O.A. However, at that stage of the project 
lifecycle, the proposal could not be advanced due to non 
availability of requisite funds. 

b) It is respectfully submitted that the requisite budget for the 

execution of the replacement of the water line in the affected 

area has now been duly sanctioned. In pursuance thereof, 

the Delhi Jal Board has floated the necessary tenders for the 
said work. Furthermore, a Letter of Intent dated 18.07.2025 

has also been issucd forUndertaking the work of 
omissio 
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6 
replaccment of the existing water line in the concerncd 
locality. Copies of the relevant Notice Inviting Tender (NI) 
and the Letter of Intent are annexed herewith and marked as 

Annexure A3 

c) The work of the sewer line and water line replacement 

works is proposed to be carried out in the back lanes of the 

affected area. The said works are scheduled to commence 
after the conclusion of the monsoon season and shall be 

completed within a period of six months from the date of 
award of the contract 

d) Additionally, the Construction Drainage Wing of DJB is 
separately undertaking the work of laying peripheral sewer 
lines/rehabilitation/replacement of deep peripheral sewer 
lines prone to subsidence and the desilting of the Jail Road 
Trunk Sewer leading to Keshopur STP. These works shall 
permanently address the systemic issues of surcharge and 
frequent sewer settlements in Janakpuri area. 

6. The above submissions are made bonafidely and in the interest 
ofjustice and in compliance with the directions of this Hon'ble 
Tribunal. 

7. That the Department is committed to ensuring compliance with 
the directions of this Hon'ble Tribunal and the present 
Affidavit. 

i0ner, 
DELONDAL) (MUKESH 

CE (WEST) 
DELHI JAL BOARD 

GOVT. OF NCT OF DELHI 

ROOM No. 117, VARUNALAYA, Di 

KAROL BAGH, NEW DELHI- 11064 
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VERIFICATION 

7 

Verificd at New Dclhi on this day of July 2025 that the 

contents of mentioncd in the above said affidavit are true and 

correct to the best of my knowledge derived from the official 
records and nothing material has been concealed there from. dondhnarnnontwho 

Ce 

25 JUL 2025 

of Oath onmissione 

ousa Courts, 

Nagar 

CERTIFED THAT 

25 JUL 2025 

DEPONENT 
(MUKESH JINDAL) 

CE (WEST) 
DELHI JAL BOARD 

GOVT. OF NCT OF DELHI 
ROOM No 117, VARUNALAV O-1 

J5 KA: 
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Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com>

PFA Affidavit on behalf of Respondent DJB, Chief Engineer Delhi Jal Board
1 message

Adv. M. Aamir Faiyaz <aamirfaiyaz99@gmail.com> Fri, Jul 25, 2025 at 10:57 PM
To: divyakant@lahotiadvocates.com, secy-moef@nic.in, secydws@nic.in, chdpcc@nic.in, mscb.cpcb@nic.in,
cgwb@nic.in, csdelhi@nic.in
Cc: Ajay Vikram Singh <ajayvikramsingh563@gmail.com>
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